CENTRAL ADMINISTRATIVE TRIBUNAL LUCKNOW BEMCH LUCKNOW.

ORIGINAL APPLICATION NO: 15/200S,
Lucknow, this the 12th day of January, 2005,

HON'BLE SHRI SHANKER RAJU. MEMBER(J)

HON'BLE SHRI S.P., ARYA MEMBER(A)

Madan Lal Shukla,aged about 61 years son of Shri Suid ,
Lal Shukla R/o Village & Post Office Mailany Gram District Kheri.

“ees +ApPpl icant;

By Advqcate Shri N.K. Dixit.

Versus

1. Union of India through its Chief Postmaster

- General U.P. Lucknow.

2. The Superintendant of Post Offices Kheri Region

Kheri. )

«eseREesPONdEnts.

BY Advocate Shri S. K. Pandeye

ORDER (ORAL)

BY HON'BLE SHRI SHAMKER RAJU MEMBER(J)

Heard counsel for the parties.
2. Applicant who retired on 10,10,2002 seeks payment Of
bonus for the year 2002-2003 as well as arrears of salary

' for extra work performed. : \ "o

3, This has been represented to the respondents but has not
yet£®nside.red. In this view of the matter, O.A., is disposed

Ao respondonk e
of with the directionl}o look into the grievance of the applicant
and pass necessary orders within 2 months from the date of recei-

pt of copy of this order. No coOsts.
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(S.P. ARYA) (SHANKER RAJU)
MEMBER(A) : - . MEMBER(J)
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